GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA
UNSTARRED QUESTION No. 1952

TO BE ANSWERED ON JUNE 27, 2019

AMRUT SCHEME

NO. 952. SHRI RAVINDRA SHYAM NARAYAN SHUKLA ALIAS RAVI KISHAN:

SHRI RAVINDRA KUSHAWAHA:

SHRI SUDHAKAR TUKARAM SHRANGARE:

SHRI SUMEDHANAND SARSWATI:

SHRI P.P. CHAUDHARY:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to
state:
(a) whether urban development of small cities is being undertaken
by the Government under Atal Mission for Rejuvenation and Urban
Transformation (AMRUT) scheme;
(b) if so, the number of cities benefited from this scheme so far,
State/UT-wise;
(c) the funds allocated/released along with its utilization so far
thereunder, State/ UT-wise;
(d) whether the Government proposes to start the next phase of
the said scheme; and
(e) if so, the details of the cities selected for coverage under the

said scheme and if not, the reasons therefor?
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ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI HARDEEP SINGH PURI)

(a). Government of India launched Atal Mission for Rejuvenation
and Urban Transformation (AMRUT) in 500 selected Mission cities
on 25" June, 2015. All cities/ towns with a population of one lakh or
more as per Census 2011, all other capital cities of States/Union
Territories (UTs), all heritage cities/towns under Heritage City
Development and Augmentation Yojana (HRIDAY), 13 cities/towns
on the stem of the main rivers with the population between 75,000
to 1,00,000 and 10 cities/ towns from hill states, islands and tourist
destinations (not more than one from each State)have been

included under the Mission.

(b). The State/UT-wise number of cities selected under the Mission

is placed as Annexure-l.
(c). The State/UT-wise status of funds allocated/released and
Utilization Certificates (UCs) received so far under the Mission is

placed as Annexure-Il.

(d) & (e). No, Sir. There is no such proposal under consideration.
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ANNEXURE I

Annexure to reply of part (b) of Lok Sabha Unstarred Question No. 952 for answer on 27 June,

2019
SI. Name of State / UT Number.o.f Mission
No. Cities

1. | Andaman and Nicobar Islands 1
2. | Andhra Pradesh 33
3. | Arunachal Pradesh 1
4. | Assam
5. | Bihar 27
6. | Chandigarh 1
7. | Chhattisgarh 9
8. | Dadraand Nagar Haveli 1
9. | Daman and Diu 1
10. | NCT of Delhi 4
11.] Goa 1
12. | Gujarat 31
13. | Haryana 20
14. | Himachal Pradesh 2
15. | Jammu and Kashmir 5
16. | Jharkhand 7
17. | Karnataka 27
18. | Kerala
19. | Lakshadweep 1
20. | Madhya Pradesh 34
21. | Maharashtra 44
22.| Manipur 1
23.| Meghalaya 1
24. | Mizoram 1
25. | Nagaland 2
26. [ Odisha 9
27. | Puducherry 3
28. | Punjab 16
29. | Rajasthan 29
30. | Sikkim 1
31. | Tamil Nadu 33
32. | Telangana 12
33.| Tripura 1
34, | Uttar Pradesh 61
35. | Uttarakhand 7
36.| West Bengal 60

Total 500




Annexure to reply of part (c) of Lok Sabha Unstarred Question No. 952 for answer on 27 June, 2019

ANNEXURE I1

All amounts in Rs. Crore

SAAP Size Central Assistance (CA) released Utilization Certificates (UC)Received

. . . GIS . . . GIS
I\SIL Name of State / UT Approved Committed . ARG Reform Based ol Project GOL NG Reform Based Total UC

0. . Projects &Other . funds &Other . . q
SAAP Size CA Incentive | Master Funds incentive Master received
Expanses released Expanses
Plan Plan
Andaman and Nicobar

1 | Islands 10.82 10.82 2.17 0.10 0.00 0.04 2.31 2.09 0.00 0.00 0.00 2.09
2 | Andhra Pradesh 2,890.17 1,056.62 619.69 38.69 93.08 13.66 765.12 619.69 38.69 56.68 13.66 728.72
3 | Arunachal Pradesh 140.25 126.22 25.25 2.49 0.00 0.46 28.20 16.85 1.65 0.00 0.15 18.65
4 | Assam 657.14 591.42 73.23 8.21 0.00 0.62 82.05 0.00 3.30 0.00 0.00 3.30
5 | Bihar 2,469.77 1,164.80 369.93 19.68 29.11 4.27 422.99 219.11 11.65 0.00 0.00 230.76
6 | Chandigarh 95.07 54.09 26.95 0.25 1.94 0.15 29.29 26.72 0.00 0.00 0.00 26.72
7 | Chhattisgarh 2,192.76 1,009.74 553.57 33.70 52.02 1.44 640.73 335.01 25.74 0.00 0.49 361.24
8 | Dadra & Nagar Haveli 10.82 10.82 2.16 0.11 0.00 0.00 2.27 1.40 0.01 0.00 0.00 1.41
9 | Daman & Diu 18.03 18.03 3.60 0.15 0.00 0.15 3.90 1.61 0.00 0.00 0.00 1.61
10 | NCT of Delhi 802.31 802.31 160.46 1.00 0.00 0.12 161.58 110.06 0.00 0.00 0.00 110.06
11 | Goa 209.18 104.58 20.91 0.25 3.71 0.15 25.02 5.94 0.25 0.00 0.01 6.20
12 | Gujarat 4,884.42 2,069.96 518.78 21.54 125.87 5.51 671.70 518.78 12.20 0.00 0.00 530.98
13 | Haryana 2,565.74 764.51 152.90 9.23 6.40 3.04 171.57 120.49 9.00 0.00 0.00 129.49
14 | Himachal Pradesh 304.52 274.07 85.39 2.33 3.54 0.31 91.57 46.92 0.50 0.37 0.17 47.96
15 | Jammu & Kashmir 593.05 533.72 265.15 13.45 4.20 0.83 283.63 233.97 11.19 0.00 0.16 245.32
16 | Jharkhand 1,245.74 566.17 33245 13.78 28.40 3.46 378.09 93.49 9.84 0.00 1.32 104.65
17 | Karnataka 4,952.87 2,318.79 1,375.12 50.52 57.56 4.89 1,488.08 1,159.36 46.61 29.92 0.56 1,236.45
18 | Kerala 2,359.38 1,161.20 232.24 32.20 47.57 3.47 315.48 204.90 20.21 12.00 1.10 238.21
19 | Lakshadweep 3.61 3.61 0.73 0.02 0.00 0.00 0.75 0.70 0.00 0.00 0.00 0.70
20 | Madhya Pradesh 6,200.67 2,592.86 1,471.29 63.15 172.14 5.46 1,712.04 1,001.28 60.98 0.00 0.00 1,062.26
21 | Maharashtra 7,759.32 3,534.08 1,532.52 60.03 170.13 6.18 1,768.86 539.27 36.32 81.19 0.00 656.78
22 | Manipur 180.31 162.28 96.21 0.25 0.00 0.16 96.62 31.88 0.21 0.00 0.00 32.09
23 | Meghalaya 80.14 72.12 8.91 1.21 0.00 0.57 10.69 0.00 0.89 0.00 0.19 1.08
24 | Mizoram 140.25 126.22 74.44 1.37 4.58 0.45 80.84 74.44 0.25 1.63 0.16 76.48
25 | Nagaland 120.22 108.19 21.63 1.70 0.00 1.01 24.34 19.36 0.49 0.00 0.36 20.21
26 | Odisha 1,598.96 796.97 472.40 21.70 41.66 0.45 536.21 473.36 16.40 28.06 0.00 517.82
27 | Puducherry 64.91 64.91 12.98 1.78 0.81 0.46 16.03 12.13 0.50 0.00 0.30 12.93
28 | Punjab 2,766.62 1,204.47 240.89 24.05 32.72 2.57 300.23 119.02 18.48 0.00 0.57 138.07
29 | Rajasthan 3,223.94 1,541.95 871.42 44.82 73.03 5.25 994.52 727.51 31.93 0.00 1.75 761.19
30 | Sikkim 40.06 36.06 7.21 0.41 0.00 0.44 8.06 7.21 0.41 0.00 0.16 7.78
31 | Tamil Nadu 11,194.78 4,756.58 1,686.74 43.03 231.72 2.77 1,964.26 900.31 17.34 231.72 0.84 1,150.21
32 | Telangana 1,666.26 832.60 480.82 13.16 68.44 1.90 564.32 164.12 6.92 38.98 0.00 210.02
33 | Tripura 148.25 133.43 26.68 1.86 1.70 0.18 30.41 5.68 1.47 0.48 0.00 7.63
34 | Uttar Pradesh 11,421.67 4,922.46 1,470.52 69.59 129.35 9.73 1,679.19 822.36 32.76 0.00 0.00 855.12
35 | Uttarakhand 593.02 533.72 149.49 1.75 0.00 1.07 152.31 85.02 0.00 0.00 0.00 85.02
36 | West Bengal 4,035.00 1,929.32 831.00 27.59 41.69 8.58 908.86 616.90 13.50 21.20 0.03 651.63
Total 77,640.02 35,989.70 14,275.83 625.12 | 1,421.37 89.80 16,412.11 9,316.94 429.68 502.22 21.98 10,270.83

Note: Data as on 20.6.2019.




